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ABOUT THE JOURNAL
NLU]J Law Review is the flagship journal

of National Law University, Jodhpur, =
e

established with the objective of ~

promoting academic research and

fostering debate on contemporary legal =

issues. It is a bi-annual, double- blind
student reviewed and edited journal,
focusing on an inter- disciplinary
approach towards legal writing. The remit
of the Review is not restricted to any
particular field of law but is broad enough
to include national as well as international
legal and policy- related issues.
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CALL FOR SUBMISSIONS | DEADLINE - January 23, 2023

GENERAL INSTRUCTIONS

LONG ARTICLES

(6000-8000 words)*™

The category includes
submissions that are
comprehensively analysing a
nuanced legal issue. It must
contain an analysis of the
current legal scenario, help
the reader identify the lacunae
therein, and provide
constructive suggestions. The
author(s) are also encouraged
to provide their opinions and
responses to the previous

publications of the Review.

SHORT ARTICLES

(3000-6000 words)*

The category  includes
submissions that undertake
an  in-depth study of
specific legal issues and
gives the reader valuable
insight into  the legal
challenge identified by the

author.

*The word limits are exclusive of footnotes.



https://forms.gle/nT9ihMx6P9xLhCPR6

FORMATTING GUIDELINES

Font style: Garamond; font size: 12; line spacing: 1.5;

Headings and sub-headings in the document must be formatted in a uniform style.

Font style: Garamond; font size: 10; line spacing: 1.0;

Use of speaking footnotes and end-notes is discouraged.

EDITORIAL GUIDELINES




POINTS FOR QUICK REFERENCE

* Please fill the form available here to submit the manuscript.

* Kindly note that the deadline for submitting the manuscript is January 23, 2023.

® There are no restrictions in relation to the area of law.

* Maximum co-authorship of two is permitted.

* The word limits prescribed are exclusive of footnotes.

® The submissions made must enclose an abstract of not more than 200 words.

* The footnotes should conform to the citation style of the 20th edition of the Bluebook.

* Any form of plagiarism will lead to disqualification for the purposes of publication.

® The Review retains absolute discretion in relation to the acceptance or rejection of a
manuscript.

* For more information and to access our previous editions, visit our official website here.
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